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QvtoranoM «! Uooo Routing B tel 
Association

*1*6. SHRI BHAGAT R A M : Will
the  Minister of INFORMATION AND 
BROADCASTING be pleased to  state:

(a) whether he is aware th a t the 
Loco Running Staff Association has 
protested against maligning of Rail- 
waymen in general and loco running 
staff in particular through the  Televi
sion medium show that the  railway- 
men are responsible for tra in  deten
tions and late running; and

(b) whether an equal opportunity 
w ill be given to the loco running staff 
association to use the T.V. to give a 
correct picture of detention of trains 
and late running?

THE MINISTER OF INFORMA
TION AND BROADCASTING (SHRI 
L. K. ADVANI); (a) and (b). Door- 
darshan has not received any protest 
in  this regard from any quarter. No 
maligning of Railwaymen of any ca
tegory has taken place through the 
television medium.
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Commuters’ problems w ere d iscus*  
ed with the commuters and in  th e  
course of those discussions one of the 
commuters made certain observations.. 
Thereafter the officials of H aiiw ayi , 
were also interviewed. Their reply 
was also taken bo that there is no 
question of Doordarshan maligning 
any section this way or that way. B u t 
so far as the  citizens* problems are 
concerned, the commuters’ problems 
are concerned, I  think, it is the duty 
and it is expected from the media to 
discuss all problems with them. This 
is all that has been done.
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Tt re  JHĤ rO ijMV ^rrfj  ̂ <fr i ft 
(pr *rtr tw flv w  ^upri *r ft? «rt 3*r v t
ITT’ft UN ffTB ^  mft flWT *IT I

•ft »iw fwr [imwmft : ft# snro? t
ftr t  wt vtftnr ^ ^
ftf t # f  iTPlfW

ffRWr «RT1% t, wr« wWI ̂  ftt TWT flrWT 
«flr ifim  Wr, ?ft tnft vftufrm % f t

^8T STRIT |  I

Wrong Choice for Thumbs Site

•148. SHRI VASANT SATHE: Will
the Minister Of SPACE be pleased to  
state:

(a) whether Government are aw are 
of the new report appearing in the  
“Sunday” English weekly magazine 
dated the  24th September, 1978 under 
the caption "Will Thumba Disappear 
into the sea-wrong choice of site 
endangers premier scientific project;”

(b) if so, the  reaction of Govern
ment to  the  various observations mad* 
therein; and

(c) th e  details of steps/action tak e s  
in this regard.?

THE PRIME MINISTER (SHRI 
MORARJI DESAI): (a) Yes, Sir.

(b) and (c). The report is mislead
ing and does not bring out the  situa
tion in its correct perspective. I t  is 
well-known that the Kerala coast is 
susceptible to sea erosion, and that 
neither the location nor the  intensity 
or even the  direction of erosion and
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tecretion Is constant or predictable. 
The sea erosion in the Thumba area 
has not so far caused any major pro
blems. However, a decision has been 
taken not to locate new installations 
near the Thumba Coast. The National 
Institute of Oceanography was com
missioned to study the erosion of the 
coast near the region and to suggest 
suitable protective measures. In the 
report of the National Institute of 
Oceanography, based on studies over 
a year, certain experimental protec
tive measures have been recommend
ed, and accordingly, a  scheme has 
been prepared. This scheme will be 
implemented after conducting model 
design studies.

SHRI VASANT SATHi;: As the 
Hon. Prime Minister has accepted, the 
Kerala coast is susceptible to erosion. 
Now, the Thumb project, as we all 
know, is a very important project: It 
deals with launching of space-craft. 
Now, it is surprising that, as even the 
photographs taken there show, the 
sea water is actually washing the 
walls of the project.
(Interruption).

Now, the report says that the pro
blem was first noticed in 1973 when 
severe erosion occurred all along the 
beach. By 1976 the situation was al
most desparate. It was belatedly rea
lised that important and costly facili
ties like launching pads (Interruption) 
and control centre were built danger
ously close to the water front. This 
is the position. So. I would like to 
know from the Hon. Prime Minister 
what is the distance of the launching 
pad from the sea-shore. He may ple
ase tell us. They have said that even 
if it were 50 metres inside, it would 
have been better. That means it is 
dangerously close. Why was it neces
sary? Was no land available a kilo
metre or so inside, away from the 
coast? What was the special need for 
having the launching pad so danger
ously close to the sea water? That is 
what I  want to know. Why was it 
originally done like this? What was

the idea? Was it technically required 
that it  should be ao near the coast?

SHRI MORARJI DESAI: My jHftn. 
friend does not know that in a launc
hing station like th is ...

SHRI VASANT SATHE: You need 
water nearby!

SHRI MORARJI DESAI: No, you 
don’t  need water nearby, bu t you 
must have a safety zone for launching
Otherwise, the risk is very great for 
many people. A lot of land would be 
required to be kept vacant in front 
of it. Therefore, it should be as near 
the coast as possible, and that is why 
it has been kept near.

But the particular reason why this 
particular place has been chosen, in 
spite of some dangers, is that the 
United Nations Committee on Space 
decided that the launching station 
should be established in the geo-ma- 
gnetic equator line and that line pa
sses through very few points in the 
world. One of these points is Thumba, 
and it is more suitable. Therefore it 
was decided to keep it here. It was 
examined by scientists and other peo
ple. Scientists and experts were con
cerned with this, and it was decided 
that it should be here, at the coast. 
As i  have said, it has to be near the 
coast: otherwise the safety zone is not 
there: when it is launched, many peo
ple will be killed, unless a lot of space 
is kept vacant in front. And that be
comes very difficult; it is not possible 
at every place. But here there is no 
such danger. This coast is being pro
tected for the purpose of the station. 
As for another precaution we do not 
want to have any further expansion 
there: that has been the precaution 
taken.

SHRI VASANT SATHE; Sir, there 
is some confusion. I  do not say that 
Thumba is not the right site. Thumba 
is admittedly the right site. The ques
tion is about the exact location. After 
all it must be in a few miles area. 
Why was it necassary for having the 
location of the launching pad site- 
just adjoining the coast? That is m y
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p o in t Because then* fe •  A u ger <*
erosion. What is the scientific require
ment? Can you not take it two mil*« 
away and have the purpose fulfilled?

AN HON. MEMBER: Near Nagpur.

SHRI VASANT SATHE: Do not
take it  to Madres or anywhere, but 
keep it in  Thumbs. You have admit
ted  that Kerala coast is suceptifele to 
erosion. Supposing there is a heavy 
erosion and some damage takes place, 
i t  will cost heavily to  Thumba. What 
are the protective measures being ta 
ken?

SHRI MORARJI DESAI: In  view
of the clear reason given by the scien
tists and the persons concerned with 
this, this is the best location and that 
is why it should be located there.

SHRI VASANT SATHE: I  am ask- 
ing about the erosion part.

SHRT MORARJI DESAI: I have al
ready said that it is to be near the 
coast, not two miles away from it.

SHRI VASANT SATHE. I t has to 
b e . . is that your contention?

SHRI MORARJI DESAI: Yes, Yes. 
That is what the Scientists say not 
my contention. I am not qualified to 
question there contention. 
ihUerruptUma)

SHRI VASANT SATHE: Is there 
any report or Scientists' record to 
sh e a r... .?  (In terrttptfo«)

MR. SPEAKER: You have mention
ed that.

(Interruptions)

SHRI MORARJI DESAI: I cannot 
go on laying every report like this.

DR. KARAN SINGH: Many of us 
have had the occasion to  visit Thumba 
and in fact to see the launching from 
ttaere. When the site was refected. It 
was not only the United Nations ag
encies but our own scientists, Shri 
Vikram Sarabhai and others must 
have selected. The Prim e Minister has 
said: that there will be no further ex
tension of space launching facility in 
Thum ba.. . .

MR. SPEAKER: H ear about th« t
plaice.

DR. KARAN SINGH: Because X
have been there and 1 have got some 
idea of the whole of that area and a* 
he says the geo-magnetic line passes 
through Thuriiba, I would like to say 
that why you should rule It out total
ly. Certainly you can go to Srihari- 
kota for other developments, but if 
certain developments are necessary in 
Thumba also, with due deference to 
my friend Satheji, I feel that this site 
has been very carefully selected by 
our top Scientists. Dr. Vikram Sara
bhai, as you know, was on the last day 
of his life in Kovalam where he pas
sed away—will you rule out totally the 
development in Thumba or would 
the Prime Minister assure us that if 
it is necessary to develop something 
there they will also develop?

SHRI MORARJI DESAI: There is 
no question of ruling out any further 
installation whatsoever. There is
nothing for the time being----  I am
only saying that large-scale exten
sion will not be taken up here. But 
if anything is required for making 
it more efficient and for working it 
better, that will not be avoided and 
Dr. Bhabha was in it, not only Dr. 
Vikram Sarabhai. It is they who de
cided it in 1962-83. As I  have said, 
I  have visited that area and this is 
what also struck me and then I 
enquired about it and when they 
told me, well I was satisfied. But 
obviously my friend is not satisfied 
because he is a doubting Thomas.

SHRI SAUGATA BOY: Sir, I  
remember last year when there was 
the Workers’ agitation ia  Thumba, 
the Thumba rocket launching station 
was closed down. Then there was a 
report in the press that further ex
pansion work in Thumba has been 
stopped and rocket launching site has 
been shifted to Sriharkota in An
dhra Pradesh and th e  first Indian 
satellite was also launched from Sri- 
harikota in Andhra Pradesh.
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SHRI MORARJI DESAI: Thumba 
will be utilized for same things and 
Sriharikota will be utxlteed for 
other things.

PrtM  Minister's m—Hny with W aifs
e f ynwM loa m  crimes against 

m rip m

•15*. SHRI CHITTA BASU: Will
t i e  Minister erf HOME AFFAIRS be 
pleased to  state:

(a) whether a general agreement 
emerged in the meeting held by the 
Prime Minister with the leaders of 
the opposition on crimes against the 
Harijans and law and order problems 
on the 20th, July 1978;

(b) if so, the nature of the general 
agreement; and

(e) the follow-up action thereon?

THE MINISTER OF STATE IN 
THE MINISTRY OF HOME AFAIRS 
(SHRI DHANIK LAL MANDAL):
(a) to (c). There was general agree
ment on the following points in the 
meeting held by the Prime Minister 
with the Leaders of the opposition on 
the 20th July, 1978.

(i) There is need for the political 
parties to take up a crusade against 
untouchability and awaken social 
consciousness among the people in 
favour of removal of all social dis
criminations;

(ii) Every incident of atrocity on 
Harijans should be dealt with firm
ly and effectively. There is need 
for the State Governments to  fu r
ther tighten up their administrative 
and Police Machinery in this regard 
end to implement the suggestions 
offered to them by the Centre from, 
time to time; and

(iii) In those cases of major in
cidents of atrocities against Hari
jans where it is felt that the State 
Government has not taken effective 
follow-up action, an all-party Par
liamentary delegation might visit

the  fria*e. e l  eccurrence f  or making
an <*-ttae«*p9t  enquiry.

These were communicated by the 
Prime Minister to Chief Ministers of 
States and Union Territories. They 
have welcomed these suggestions and 
have assured Us to deal w ith every 
incident of atrocity on Harijans firm
ly and effectively. However seme 
State Governments have some reserva
tions about the desirability of sending 
a Parliamentary delegation for mak
ing an on-the-spot enquiry.

SHRI CHITTA BASU: Sir, may I  
draw the attention of the Prime Min
ister himself to  certain suggestions, 
observations made by the Leaders of 
Opposition and other groups regard
ing the steps to be taken to tackle 
the problem, namely, whether Special 
Courts could be established for spee
dy trial of offences committed against 
the Harijans; whenever available, 
Harijan officers should be posted to 
deal with cases of atrocities on Hari
jans; and whether fire arms licences 
could be suspended/cancelled in areas 
which are specially prone to atrocities 
on Harijans even' though there may be 
no substantive case made out against 
the licences concerned individually? 
I have read out from the note circu
lated by the Prime Minister’s Office to 
the Members of the Opposition. When 
all these things &re there, whether the 
Prime Minister took those suggestions, 
observations made by the Leaders of 
the Opposition to the Chief Ministers 
of the States when they m et in  the  
conference. If so, w hat has been the 
specific reply or specific steps taken 
by the State Governments with regard 
to those suggestions made by the 
Leaders of the Opposition?

SHRI DHANIK LAL MANDAL: 
Sir these points which the hon. Mem
ber had just now read out were agreed 
upon and discussed in the Chief Min
isters' Conference. As far as the re
action of the Chief Ministers regard
ing Special Courts for speedy trial is 
concerned, generally the Chief Minis
ters were in disagreement except the 
Chief Minister of Bihar. The Chief




